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0.A.?4o:327107 

Mini S. 
Section Officer (adhoc) 
Office of the Accountant General (A&E),Kerala, 
Branch Office, Thchur 
Residing at No35/983, Plakkat Lane, 1 nchur, 	 Ppplicant 
By Advocate Mr.T.C.G.Swamy 

VJs 
I 	Union of India represented by 

CornptroUer & Auditor General of India 
New Delhi 

2 	The Accountant Gener A&E)i; Keràla 
Thu u iananthapuram 

3 	Antony Flemmy Mathew 
Senior Accountant, presently in the 
Office of-the Accountant General (A&E)Kerala, 
Trichur, Kera. 	 Rspondents- 

By Advocate MrIPM I l<han SCGSC' 

OANo:305/07 

RGJayakurnar 
Section Offlcenad-hoc), 
Offlce or the Accourtant General (A&E)Kerala. 

• 	Kaloor. Ernakularn 
Residinq at NoC-iO, Accountant General's 
Oftce Staff Quarters, Kloor, rrnaku rn 	.Apphcant. 
B'Advocate Mr.T.C.GSwa'ny 

• 	 V/s 
1 	Union of I n d i a represented by 

(omptro1ler & Auditor Ge n'erl of India 
New.Deihi 



2 	The AccoUntant General A&E), Kerala 
Thiruvananthapuram 

3 	Antony Flemmy Mathew 
Senior A.ccountant, presently in the • 	
Office of the Accountant General (A&E'),KerIa, 
Trichur, Kerata 	 ... Respondents 

By Advocate :Mr.TPM I Khan SCGSC(R 1&2) 
MrSRadhaktishflafl (R-3) 

V.S.Santhoshkumar 
Sr.Accountant, 
O/ö AG (A&E), Kerala. Kaloor, Ernakulam 
Residing at No.C-10, Accountant Generas 
Office Staff Quarters, Kaloor, Ernakularn. 	... pplicant. 

By Advocate Mr.T.C.G.Swarny 

V/s. 

I 	Union of india represented by 
Comptroller & Auditor General of India 
New Delhi 

2 	The Accountant General A&E), Kerala 
• 	Thiruvananthapurarn 

3 	Antony Flemmy Mathew 
Senior Accountant, presently in the 
Office of the Accountant General (A&E),Kerala, 
Trichur, Kerala 

4 	Johny Mathew 
Sr.Accountant, 
Office of the Accountant General (A&E),Kerala. 
Main Office, Thiruvananthapuram. 	... Respondents 

By Advocate Mr.TPM l Kban SCGSC(P 1&2) 
Mr. SRadhakrishnan (R-3) 



OA. No. :307/07 

N.AVswajit 
Sr.Accountant, 
Office of the Accountant General (A&E), Ker!a, 
Kaloor, Ernakulam. 
Residing at Padakkara House, 
Sree Kilshna Temple Road, KumbalangL 

• 	 '/ 	 i-.; t'o 	(\t7 	 I' r\OCNcUOL JtJe. 	 !1)PhCanL 

By Advocate Mr. T.C.G.'arny 

• 	 V/s. 

I 	Union of India represented x•v 
•Comptrofler&AudtorGenor of India 

• 	New Delhi 

2 	The Accountant General A&E), Kera.la 
Thiruvananthapurãrn. 

S 	Antony F.iemmy Mathew 
Senioii.ecountant, presently in the 
•Offlceof.the Accountant General (A&E).Kerala 
Trichur.Keraia 

.4 
•Senior.Acccuntant. 
Office of.the Accountant .Gener&.(A&E), Kera!a, 
Kotta.yam 	 . 	 .•. Respcxdents 

By Advocate: Mr.TPM 1 Khart SCGS.C(R 1&2) 
• 	Mr.S.Radhakrishnan (R-3) 

• 	 1he application having been heard on23.8.2007 the Tribunal, on the same 
• 	 day delivered the following: 

Hon'Ne Shri Geore Paraeken, judicialMember 

/i1 these C)As are identical in nature 	PJI the applicants are 

ggne'ieo by the veri sarno Pxinur' 	ectonal Ordr cJ1d /5/2')!37 

by which they have been transferred to dtfferent stations. Counsel br 

i. 	.•\.. 	. 	. 	•••.•..•.... 



H 
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ppiicants has fairiy suhtiitted that their grievances ar 	being sorted out 

• by the respondents themselves and he would like to withdrawn these OAs. 

The respondents counsel has no cbjetioh fothis cOureof action. 

Accordingly all these, four. .öAs are dsmissedaswithdrap. 

(here shall he no orders as to costs. 	 . 

GEORGE PARAC KEN 
• 	 .; 	 JUDICIAL MEMBER 

abp 


